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1.Union of India, Rep., by the
Postmaster General,
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Ramanathapuram 623 501.

By Advocate Mr.S.Nagarajan

Vs.

... Applicant

... Respondents



2 OA 715/2015

(Order: Pronounced by Hon’ble Mr.R.Ramanujam, Member(A))

When the matter is taken up today, learned counsel for
the applicant submits that the applicant wished to withdraw
this OA. He has made an endorsement on the case file to this

effect.

2. Accordingly, the OA is dismissed as withdrawn.

(R.RAMANUJAM)
MEMBER (A)
18.06.2019

M.T.



